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First Class and Air-Conditioned Class 
Complimentary Passes

*404. SHRI K. M ALLANNA: Will 
the Minister of RAILW AYS be 
pleased to state:

(a) whether some first class and air- 
conditioned class complimentary passes 
were issued during the last six 
months;

(b )  whether some current passes for 
these classes were cancelled during 
last six months and if so, the details 
thereof; and

(c) the number of currently valid 
complimentary passes for the air-con-
ditioned first class together with the 
names of persons and organisations to 
which they have been issued?

THE MINISTER OF RAILW AYS 
(PROF. MADHU D AND AVATE):
(a) Yes, Sir.

(b )  Yes, Sir. A statement is laid 
on the Tabic of the House. [Placed 
in Library. See No. LT-1339/77].

(c) Only one to Shri Kaka Saheb 
Kalelkar, with his Secretary.

Malpractices indulged in by Shri L. S. 
Darbari, Director, Vigilance, Ministry 

of Commerce

3597. SHRI JYOTIRMOY BOSU: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether he is aware that Shri 
L. S. Darbari, Director, Vigilance,

Ministry of Commerce after retire 
ment from Ministry 0f Railways has 
taken over as Adviser to some large 
Industrial Houses and is also working 
as a contactman having free access to 
the officers in Udyog Bhawan and 
otbei Secretariats;

(b) whether Government’s permis-
sion to take up these assignments after 
his retirement from Central Govern-
ment service was obtained by him; 
and

(c) if so, the nature of the applica-
tion made and permission granted?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILW AYS 
(SHRI SHEO NARA IN ): (a) to (c ).
Intimation was received on 4th 
August 1977 from Shri L. S  Darbari, 
ex-Director (Intelligence), Railway 
Board, who finally retired on com-* 
pletion of his period of re-employ- 
ment on 31st March 1977, that he had 
taken up part-time consultancy work 
with Messrs Vaishali International 
Pvt. Ltd. Regd. Office, Apartment 
No. 2, Yashwant Place, Chanakya- 
puri, New Delhi, on an ad hoc con-
sultation fee of Rs. 1,000/- per men-
sem. As Shri Darbari did not seek 
the permission of the Government 
before taking up this assignment, his 
failure in that regard has been 
brought to his notice and he has been 
asked to comply with the require-
ments under the extent orders of the 
Government. His reply is still 
awaitd.

Joint Representations by SMs/ASMs of 
Central Railway

3598. SHRI A. K. ROY: Will the
Minister of RAILW AYS be pleased 
to state:

r'a) whether the joint representa-
tions by all SMs | ASMs of Central. 
Railway against stoppage of illegal in-
terpolation in SMs category have beer> 
received; and

(b) if so, the action taken by the 
Government to stop illegal practices 
of interpolation, causing serious re-
sentments amongst this category?




